FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
WHISKERS INFRACARE PRIVATE LIMITED OPERATING IN

MANPOWER SUPPLY AT MUMBAI
cy Board of India (Insolvency Resoluton

(Under Regulation 36A(1) of the Inselvency and Bankrupt
Process for Corporate Persons)Regulations, 2016)

RELEVANT PARTICULARS NI
1.]Name of the corporate debtor along with PAN/ CIN/. WHISKERS INFRACAREP ,
ILLP No. LIMITED
U74120MH2013PTC
2. | Address of the registered office Shop No.6. Ground Floor, Building |
! No.25, Plot-H-35, Mhada Complex, |
| Oshiwara, Andheri (W), Mumbai
| 400053

3 ‘URL of website Nll
4. ‘Deta;ls of place where majority of fixed assets are There are no fixed assets ;

Iocatad :
|

-5 }Insta]led capacity of main products/ services MThere are no manufacturing 1%
! operations. B

|
i Sales: Rs. 7.71 Cr.

I

245851

|
f 6. ( Value of main services sold in last financial year
5 1(2020-21)
[ 2 [Number of employees/ workmen NIL
r 8.|Further details including last available financial Write to the Resolution Professional
| |statements (with schedules) of two years, lists of to 401, Darshan CHS Ltd.,
I creditors, relevant dates for subsequent events of the {Raghunath Dadaji Street, Fort,
| !process are available at: Mumbai 400001.
L | 8591095341/9223230576.
1 ion Can be obtained bv sending email to

9. |Eligibility for resolution applicants under section
cirp.whiskers@yahoo.com

|
,f [ 25(2)(h) of the Code is available at:
| 1d Last date for receipt of expression of interest July 31, 2024
!' 11}Date of issue of provisional list of prospective Aug 8, 2024
| resolution applicants
{ 12 Last date for submission of objections to provisional |Aug 13, 2024
| list
/ I3jDate of issue of final list of prospective resolution|/Aug 23,2024
applicants
14 Date of 1issue of information memorandum, Aug 28, 2024

evaluation matrix and request for resolution plans to

]prospective resolution applicants
{ ISILast date of submission of resolution plans Sept 30, 2024
16[ Process email id to submit EOI irp.whiskers@yahoo.com

N/K_W“

CA Subhash Laxminarayan Nathuramka

Resolution Professional
IBBI/IPA-001/1P-P-00472/2017-2018/10815

AFA Validity-10/09/2024
Address: 401, Darshan CHS, Raghunath Dadaji Street, Fort, Mumbai 400 001

12" July 2024
Mumbai
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